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MINISTRY OF AGRICUL’i'URE
{Department of Agricuiture and Cooperation)
NOTIFICATION

New Delhi, the 20th October, 1995

$.0. 850 (E).—In exercise of the powers conferred by Section 5 of the Insecticides Act, 1968 (46 of 1968), the Central
Government hereby reconstitutes with immediate effect, the Registration Committee and for that purpose makes the following
amendment in the notification of the Government of India in the Ministry of Agriculture (Depanment of Agriculture and
Cooperation) No. $.0. 892(E) dated the 31st October, 1989.

In the said notification—{i) for SI. Nos. 1 and 4 and entries relating thereto, the following shall be substituted,
namely \—
"]. ShriL S. Malhi, Chairman

Joint Secretary (Plant Protection),
Ministry of Agriculture.

2. Dr. AK. Raheja, Member
Asgsistant Director General,
Indian Council of Agricultural Research,
New Delhi.

(if) for para 2 the following shal! be substituted namely :—
"2. The Chairman shail hold office for 50 long as he nolds the post of Joint Secretary (Plant Protection) in the
Ministry of Agriculture.”

[File No. 19-4/95 (ii)-PP. 1]
8. K. MALHOTRA, Jt. Secy.

Foot Note :—The Principal Notificatior: was pubiished in the Oificial Gazette vide No. 8.0, 892 (E) dated the 3 1st October,
1989 and subsequently amended vide Notifications No 5.0. 876 (E) dated the 16th November, 1990 and
No.693 (E) dated the 16th September, 1952,
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